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Petition(s) for Special Leave to Appeal (Civil) No(s).1243/2009

(From the judgenent and order dated 09/09/2008 in CR No. 259/2008
of the H GH COURT OF PUNJAB & HARYANA AT CHANDI GARH)

STATE OF HARYANA & ORS. Petitioner(s)
VERSUS
MS S. L. ARORA & COVPANY Respondent ( s)

(Wth prayer for interimrelief)
Date: 23/03/2009 This Petition was called on for hearing today.

CORAM :
HON BLE MR, JUSTI CE R V. RAVEENDRAN
HON BLE MR JUSTICE J. M PANCHAL

For Petitioner(s)
Ms. Nar esh Bakshi, Adv.

For Respondent (s) Anusuya Sal wan, Adv.
S. Janani, Adv.
Deepak CGoel, Adv.

Deepi ka Kalia, Adv.

F5EF

UPON hearing counsel the Court nade the foll ow ng
ORDER

List for final disposal in January 2010.

( Ravi P. Verma ) ( Anand Singh )
Court Master Assi stant Registrar



